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_ Coram:  Hon’ble Mr. BIKK "',.,'_N" A BABU, MEMBER JUII‘;’ /.
: ‘Hon’ble Ms. MANORAM ﬁ KUMAR]I, MEMIER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEIABAQ
| BENCHOF THE NATIONAL CCMP”' NY LAW TRIBUNAL ON 03.11.2017 i

. NameoftheCompany: .  Kamal Uday Shankar Chaudhary
x Plethico Pharmaceuticals Ltd.
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Section of the Companies Act.  Section 73(4) of the Companies Act, 2013
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At request of Learned Cmunsel[ for petitioner. . ]
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List the matter on 28.11 2017. oo - - - |

MEMBER JUDICI , _ __ AL
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